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are received, we will decide whether
we should proceed with this or drop
this. So, I support the mo.ion moved
by my hon. friend, Shri Samanta, that
the Bill be circulated for eliciting
public opinion thereon.

Mr. Deputy-Speaker; The question
is:
“That the Bill be circulated for
the purpose of eliciting opinion
thereon by the 30th June, 1964.”

The motion was adopted.

15.14 hrs.
CONSTITUTION (AMENDMENT)
BILL

(Amcndment of Article 343) by
Shri C. K. Bhattacharyya

Shri C. K. Bhattacharyya (Rai-
ganj): Mr. Deputy-Speaker, Sir, I beg
10 move:

“That the Bill further to amend
the Constituiion of India be cir-
culated for the purpose of elicjting
opinion thereon by the 31st March,
1964."

While moving this Bill 1 feel it is
perhaps the will of Providence that
my Bill has come in the very nick of
time. The incidents that have been
happening in the House during the
last two days amply demonstrate ihe

need for making provision for a
neutral language for the  official
purposes of the Union. This is ex-

actly what my Bill wants to do. Arti-
cle 343 of the Constitution which my
Bill seeks to amend provides that the
Official Language of the Union shall
be Ilindi in Devanagari script. My
Bill seeks to add Sanskrit to Hindi
in that article.

The Bil] is not new. It was in-
troduced first in February, 1958 and
has since then been before the Par-
liament. It has come up nmnow for
discussion. Before 1 proceed with the
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from the hon, Prime Minister about
Sanskrit itself.
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Shri Sonavane (Pandharpur);

) Let
him speak in Sanskrit.

1 Fo Wlo NI :
winfedieq  amr
afeqe g=arfy |

afg waw
AEEAW.GLT UF

Shri Sonavane; Continue it; we will
understand it.
LS

Shri C. K. Bhattacharyya: This is
what the hon. Prime Minister said:

“If 1 was asked what is the
grealesy treasure  whijch India
possesses and what is her finest
heritage, I would answer unhesi-
tatingly, it is the Sanskrit lan-
guage and literature and all that
it contains. This is a magnifi-
cent jnheritance and so long as
this endures and influences the
life of our people, so long the
basic genius ‘of India will con-
tinue.”

He proceeds further and says:

“Hardly any language in the
world has probably played that
vital part in the history of a race
which Sanskrit has."

He again says:

“India built up a magnificent
language, Sanskrit, and through
thig language and its art and ar-
chitecture, it sent its wibrant
message to far away countries. ..
1 have often wondered that if
our race forgot the Buddha, the
Upanishads and the pgreat epics,
what then will it be like? It
would be uprooted and would lose
the basic characteristics which
have clung to it and given it dis-
tinction throughout these long
ages. India would ceasz to be
India.” .

These are inspiring words and I beg
to be excused if 1 have caught the
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inspiration. 1 would onyy submit
that if Sanskrit could play this vital
role in the life of India, why should
it be debarred from playing that role
in free India now? I only repeat
the words of the Prime Minister him-
self. In doing that, when I suggest
that Sanskrit be accorded the status
of an official language, 1 do not make
a new or surprising proposal. In fact
that proposal has been pending before

the country since the days of the
Constituen: Assembly. In the Consti-
tuent Assembly, the proposal was

mooted by Shri Naziruddin Ahmed
that Sanskrit bz accepted as the sole
official janguage of India. In the
course of the discussion, there was a
stage in which it wag almost on the
point of acceptance.

Though it was not accepteq in the
Constituent Assembly, the proposal
has been before the country all the
time and has agitated public mind.
The Government of India appointed
the Sanskrit Commission in 1956, One
of the recommendations of that Com-
mission was that Sanskrit be accorded
the status of an additional official
language. After the Sanskrit Com-
mission had made that recommenda-
tion the matier was taken up in the
West Benga] Legislative  Assembly.
The West Bengal Legislative Assemb-
ly in adopting a resolution on State
language in 1958 gave Sanskrit a
place in that scheme. The Assembly
decided that “Sanskrit should be used
for such ceremonijal purposes as the
Governmen: of India may from time
to time specify.” Pursuant to this
decis'on of the West Bengal Assem-
bly I approached the different minis-
tries here sueggesting that Sanskrit
might be adopted for formal and
ceremonial occasions. The minis-
tries that were concerned jn this
were the Home Ministrv, the Educa-
tion Ministrv. the Ministry of Par-
liamentarv Affairs and to some ex-
tent the Ministry of External Affairs.
"To them my proposal was that Sans-
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krit should be the language for dip-
lomatic credentials, Indian passports,
all Government of India certjiicates
and diplomas, university convocations,
diplomas and similar matters. But I
was told no.hing of this could be
done unless Sanskrit was included in
article 343 of the Constitution,

After this the matter was referred
to the Calcutta University. The re-
port of the Sanskrit Commission was
circulated to all the universities of
India for their opinion, and in for-
warding their opinion to the Govern-
ment of India on the report of the
Commission, this is what the Calcutia
Universj:y observed: ,

“Although there may be ample
and cogent arguments in favour
of making Sanskrit the sole offi-
cial language, the Commission
has not recommended that Sans-
krit should be made the sole
official language of the Union and
it has only recommended that
Sanskrit should be declared as
addilional official language by the
side of Hindi and English. We
of the Unjversity see no diffi-
culty in whole-heartedly suppor-

ting the recommendation the
acceptance of which will bring
about a snothenng effect over

the coun‘ry and will strengthen
the feelings of unity of India.”

These were the observations of the
Caleutta University that were for-
warded to the Government of India.

As will appear from my Bill, I do
not want to disturb the position of
Hindi or English. But I just want to
try to make a way out of the linguis-
tic controversies that we are seeing
before us now. The heon. Prime
Minister has laid down that the offi-
cial language of India should not be
a foreign language and, at the same
time, it must be a language of all
India acceptance. I submit, again, that
there is only one language in the
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world which satisfles both the as-
pects, and that language is Sanskrit.

1524 hrs.
(Dr. SaroJint MawuisHI in the Chair]

It is a language accepted as an all-
India language and, at the same time,
it is not a foreign .anguage. This is
the only language which satisfies the
test laid down for a language being
accepted as the official language of
India. 1 believe there will be no dis-
putc to what I have stated about it
just now.

In pulting up the claim for Sanskrit
I should say that Sanskrit is not un-
known to the Constitution. The Con-
stitution has specifically laid down
that in developing Hindi it should
primarily druw upon Sanskrit. The
Constitution having specifically laid it
down, a recognition is given to the
language itself. Again, without being
a regional language, it is included in
the Eighth Scheduie of Indian lan-
guages recognised by the Constitu-
tion. Here again, I shall refer to the
hon. Prime Minister. He has stated
that all the languages in the Eighth
Schedule are regarded as national
languages.

I should say, Sir, that Sanskrit enjoys
a status more than a national language.
It is one of the international languages
of the world having got that recogni-
tion. To establish my point, I should
refer to some of my own experiences.
Some time back I was in West Ger-
many and one of the parties to which 1
was invited along with other journalists
of India was in Hamburg. It was the
Mayor’'s party. There I was iniroduc-
ed to the Head of the Oriental Depart-
ment of the University. I was told to
converse with him. 1 was told: “He
is the head of the Oriental Department
of the University; you talk to him™
What did I do? I did not talk with him
in English. I at once suggested that

we should talk in Sanskrit. I told
him:
cqrergr  fifey  ZaEmoitmee

sy fasaifa”
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He hesitated and replied: My pronun-

ciation may not be as correct as yours".

My reply was:

“q AT AL WY T, T 0000
Tr wafass.fa”

Then he began talking in Sanskrit and
he talked well. I enquired as to where
he learnt it. He said that he had come
to Allahabad and he learnt it from a
pandit there. When we were carrying
on that conversation the entire Mayor's
rarty wis looking upon us. After
carrying on the conversation for some
time I addressed the party and
said: “It is not for nothing that 1
have done it today. I wanted to have
it demonstrated before you that there
is an Indian language in which an
Indian can talk with a foreigner and
that has been established.” That is my
point. Sanskrit has got that recogni-
tion. It is an Indian language and in
it an Indian and a foreigner can talk.

In the course of my tour of Europe
and America 1 approached every uni-
versity and tried to find out what
arrangements were there for the study
of Sanskrit., [ went to the Tubingen
University and talked to Dr.
Glassenhapp who died only recently. I
found on the blackboard in Dewvnagri
script:

it 41T o

bercause he was just beginning to coach
his students. This was how he was
beginning his lessons to his students.
In Harvard, Madam, I had the same
experience. I mel the head of the
Oriental Department there who had
had his training in Sanskrit in Calcutta
under Mahamahopadhyaya Kalipada
Tharkacharya who received the honour
from the President. He told me:
“You are coming from the land of my
Guru, Do you know him?" I said:
“Yes, I am related to him”. “You
come from the land of my Guru am
you are related to him", said.e and

added: “I must make gotial arrange-

ments for your rception™ I asked



1231 Constitution

[Shri C. K. Bhattacharyya]

him how he picked up Sanskrit. 1 told
him that pandit Kalipada Tharkacharya
never knew English and I wanted to
know how he learnt Sanskrit from him.
He said: “I joined the military during
the war and wag posted in Calcutta. I
took advantage of my stay in Calcutta
and studied Sanskrit from Mahamaho-
padhyaya. He does not know English,
but ! picked up sufficient Sanskrit to
talk . ith him." That is the point I
want to make. Sanskrit is not only a
national language of India but it is
recognised as an international language
of the world. Other people pick up
Sanskrit to learn our systems of philo-
sophy. This gentleman trained himself
in the Bengal school of philosophy,
went back to America. wrote a thesis
on that and got a doctorate. That
is the position that this language
enjoys, and that is what I would like
to bring forward as the background
of my Bill which 1 am placing before
the House today. If Sanskrit is accept-
ed, then Sanskrit will automatically
receive international recognition. 1 will
go further and say that it will help
international understanding between
the East and the West.

Some of the questions which have
been ralsed against this proposal
are superficial. One argument is that
Sanskrit is a dead language and a dead
language cannot be made the official
language of a State. I join issue there.
If 1 had the time,”] would have gone
into the question in detail and I wou.d
have quoted Max Mueller in exrtenso.
In one of his lectures in the London
University Max Mueller dealg with this
question whether Sanskrit is a dead
language and he comes to the conclu=
sion that it is not, for he says that
Sanskrit plays a vital role in the life
of the people of India and a language
which has a vital force in India cannot
be regarded as a dead language.

The other objection that is raised is
that Sanskrit i not the spoken lang-
uage. A question is®asked whether a
Jang\2ge can be accepted as an official
language wen it is not a spoken lang-
uage. To that & reply is, to be an
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official lJanguage it is not necessary that
the language should be the language
of the masses. Today we have English
ag an official language of India and we
have fought for it. In fact, I had
spoken for English when the language
Bill was moved in this House by Shri
Shastri, At the same time, we know
that English is not the Jan-
guage of the masses in India. I{ is the
langunge of only the intelligentsia and
a language of the intelligentsia has
been accepted in the Constitution as
the official language of the Union. In
that way, Sanskrit has always been
the language of the :ntelligentsia in
India, from the days when Sir William
Jongs went into this question in 1786.
Sir William Jones carried out exten-
sive researches and came to the con-
clusion that for a long time Sanskrit
was the language of administration for
courts and used for other official pur-
poses. From the day of Sir William
Jones, I would come to the days of the
University  Education  Commission
presided over by Dr. Radhakrishnan.
The University Education Commission
has come to the conclusion that Sans-
krit was al! the time the lingua franca
of the world of learning in India.
That is the exact expres:zion used by
the Commission. Sanskrit wag the
lingua franca of the world of learning
in India, angd this position Sanskrit has
held all the time in India. Therefore,
there is not the least difficulty on that
score and we may revive that tradi-
tion and bring in Sanskrit to the stage
in which it may be accepted as an
official language,

Then, some of my friends who are
raising question—I do not know whe-
ther they understand Sanskrit—ask
whether Sanskrit is understandable at
all. I will just give an example. For
example in Hindi we say:

W AT t-:E' ‘;:'Fur that, I say in Sanskrit

g vy What is the difference

between the two? How is one easier
to understandthan the other when one
is almost the same as the other?

gr W ¥ & u weafa
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Both of them are almost equal in
sound effect. Therefore, my conten-
tion is simple Sanskrit may be deve-
loped and used for the official pur-
poses of the Union.

The Statement of Objects and Rea-
sons attached to the Bill is rather brief
and I will take this opportunity to
elaborate it a little. Sanskrit presents
the greatest common measure of agree-
ment amongst the languages of India,
not only in their vocabulary but also in
their spirit, and that is why the Cons-
titution in article 351 has accepted the
position that Sanskrit should be the
basis of our official language. Then
again, 1 believe, more than many
thousands of years old Indian culture
is based on Sanskrit language and lite-
rature and today for bringing about
unity in thought Sanskrit would be of
great heip to India. In fact the unity
of India will depend upon the Sanskrit.
Then again, it is one of the most
advanced languages of the world.
Further, from the point of view of
national solidarity, special advantage
should be taken of the fact that Sans-
krit presents a language which is not
belonging to any particular region or
any particular State. Therefore, if it
is accepted as an official language, it
will not particularly favour any one or
put to any particular difficulty or dis-
advantage any region or any section of
the people. When this language is
included in the Constitution, all the
States will be equally placed in
regard to advantages or disadvantages.
Therefore, none of the States will feel
its rights or privileges curtailed in any
way or will feel that any undue advan-
tage has been granted to another State
because of Sanskrit being accepted as
an official language of India.

The other question is whether it has
the dynamic effect which an official
language ought to have. There again,
a particular or peculiar feature of this
language is that it has helped the unity
of India and it has been recognised by
all the leading intellectuals of India
up to the present day. Here I could
mention the distinguished names of the
persons who have appeared before the

1457 (Ai) LSD—T.
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Sanskrit Commission and suggested
that it might be accepted as an official
language, Here I might mention the
names of Sardar Panikkar, Sir C. V
Raman, Shri Sri Prakasa, Dr. Katju
and Shri C, Patanjali Shastri. Shri
Patanjali Shastri, after he retired from
Supreme Court, suggested in a public
lecture that Sanskrit should be accept-
ed ag an official language of India. Sir
C. V. Raman went a little further. He
said that Sanskrit should be declared
as the lingua indica of India. ‘This
shows that there is great support for
the demand that this language should
be declared as an official language of
the Union. In one of his letters, Shri
Nijalingappa of Mysore, writing to the
Bharatiya Sanskrit Rashtra Bhasha
Sammelan says:

“Let me take this opportunity to
congratulate you on the work you
have already done. I wish you
every success in your attempt to
include Sanskrit as an additional
official language.”

As 1 have gtated, already it has much
support in the country. What is
wanted is that there should be a move
on the part of Government to do the
justice which it deserves and requires.

1 have already referred to some opin-
ions; I might refer to some opinions
again. Thig is what Shri K, M. Munshi
says:

“Without Sanskrit India would
be nothing but a bundle of linguis-
tic groups.”

Then again. Dr. Rajendra Prasad

s5ays:

“For many centurics past Sans-
krit has provided the principal
basis of unity in India. It enjoyed
the status of what we might call
the national language.”

These are the arguments which I am
putting forward. I might put forwrd
many others for supporting the conten- |
tion that it should be declared az one
of the official languages of India, In
doing so I am only trying to point out,
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as I have already stated, that it is a
language which might be regarded as
the very basis of our unity and as the
basis on which Indian culture has been
established for many thousands of
years.

I have referred already to some of
the objections and whether this old
language can be resuscitated as an
official language of India. I would
point out an example which comes to
my mind immediately. The State of
Israel came into existence in the year
1948. It is barely 15 years old. This
15-year old State has brought back
into existence the many thousands-
years old language, Hebrew, and 15
using it for all official purpeses of that
State. The acceptance of Hebrew and
its introduction and continuation as an
official language has not hampered its
administration or its progress in any
way. [f they could have done it, what
is the difficulty in our country for not
accepting Sanskrit as an official lang-
uage? The difficulty is that we are
habituated to think of it only as a clas-
sical language. That is the difficulty.
That idea should be shaken off from
the mind, It is a living language.
Original books are being written even
now, Researches are being carried on.
There are thousands of persons who
speak fluently in Sanskrit and amongst
them they speak only in Sanskrit. I
know of families where even the
womenfolk speak in Sanskrit,

Shri Hari Vishnu Kamath (Hoshan-
gabad): Why “even™?

An Hon, Member: In Bengal.

Another Hon, Member: In Kashmr.

Shri €. K. Bhattacharyya: In all
parts of India. I am afraid, my hon.
friend has yet to discover India. I
suggest he try to discover India a little,
Even, girls are choscn as brides on the
basis whether they can gpeak Sanskrit.
This is my fortunate experience.
Trerefore it is not a mere classical
-language: it is not an obsolete language
8g we are used to think about it. It
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is a living language of our culture, our
heritage, our literature, our thought,
our philosophy and, I maintain, our
political administration too,

In referring to the political adminis=
tration, allow me to refer to one ins-
tance only. The White Paper No, II on
Chinese matters brought out by the
External Affairs Ministry contains a
chapter on the Himalayas. In trying
to establish its claim on the Himalayas
the Government of India had to ran-
sack the entire Sanskrit literature from
the Vedas down to the middle ages.
Tt beging from the Vedas and comes
up to the days of Kalidasa __ gfig

gacaein fafa Famen fgamar w
amfgas”

So, Sanskrit ig not a mere classical
language. As [ stated, it serves the
Government of India in a very urgent
diplomatic negotiation and it would be
graceful and grateful on the part of the
Government if they admit their obliga-
tion to the language, the language
which has served them even now in
such an important matter. I will
request my hon, friend who is raising
this question to go through the White
Paper No. II and read that chapter on
the Himalayas in which the External
Affairs Ministry hag tried to establish
the claim of India on the Himalayas.
Kindly read what the arguments are
that they have brought in, the qub-
tations that they have referred to and
the passages which come in there and
you will find out how Sanskrit serves
the Government of India even now in
such an urgent diplomatic matter.
That is the point,

If we give it the recognition, we get
the advantage out of it. If we do not
give it the recognition, it does not do
any harm to the language but we lose
much of what we should not. That is
my submission and I hope with what
I have stated the Government will
agree to have my Bill circulated. I
have not made any very tall claim. I
have only suggested that the Bill be
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circulated for eliciting public opinion.
If the public opinion be there, it will
come back to the House and the House
will consider it. With jhat humble
submission, I request that my Bill be
allowed to go to the public.

Mr. Chairman: Motion moved:

“That the Bill further to amend
the Constitution of India be circu-
lated for the purpose of eliciting
opinion thereon by the 31st March,
1964,

Shri N, R, Ghosh (Jalpaiguri): |
move:

That in the motion,—

for “31st March, 1964" substitute—
“31st December, 1964, (1)

The extension of time is obviously
necessary. The object of the motion
of my hon. friend, Shri Bhattacharyya.
is very modest. He does not want
anything spectacular. He just wants
that his Bill may be circulated for
eliciting public opinion. I would at
the very outset want to place my
views beforc the House that it is not
a Bill challenging the position of
Hindi in any way. For myself 1
stand by the position that our Con-
stitution has accepted Hindi as the
official language and I want to stand
by it. Thercfore this Bill should rot
be considered in any way as detrimen-
tal to the position of Hindi as such.

In this connection, I would ask the
hon. Members of this House to con-
sider that while under article 343
Hindi has been made our officia! lan-
guage, undcr article 351 it has been
laid down that Hindi is to be deve-
loped in a particular manner and as
a directive it is there that Hindi is
to be developed principally drawing
upon Sanskrit. As my hon. friend
has already pointed to thz House,
Sanskrit is one of the languages men-
tioned in the Eighth Schedule. The
position of Sanskrit is to be consider-
ed vis-a-vig the Constitution. There
are some salient features of Sanskrit
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which have to be borne in mind by

all of us. Sanskrit is definitejy the

integrating factor to keep the whole

of India together.

15.49 hrs.
[SHrRT THIRUMALA RaAo in the Chuair]

But for Sanskrit, India perhaps
would have been just a conglomcra-
tion of certain regions speaking cer-
tain dialects. Sanskrit is the golden
thread which knits the whole of India
together and which holds it together.

It is actually the symbol of our
national life. As a feeder language
it has got a unique position. As the
hon. Members of this House

know, sn far as the north Indian
languages are concerned, which
were originally known as the
Indo-Aryan languages, actually
they are born on the lap of Sanskrit.
So far as the south Indian languages
are concerned, they ‘have been fed
and nurtured by Sanskrit. As a mat-
ter of fact, the soul of Sanskrit has
equally permeated through all the
regional languages of southern India
and of the east as well as of the wes:
and north India. You know that so
far as the non-Hindi languages are
concerned, for example, Bengali, Oriya,
Assamese, ctc., they are practically 80
per cent Sanskrit; Malayalam and
Telugu a little less, OQur Bande
Mataram and our National Anthem
Janaganamana are practically 95 per
cent Sanskrit. That has been readily
accepted by the whole country be-
cause Sanskrit has got a unique hold
on our emotions. We naturally res-
pond to it and react to it. As a feeder
language, our southern friends know
that the grammar of Tamil and the
grammar of other southern languages
has been patterned from Sanskrit.
The script is practically Devanagari
script only with some variations.
Sanskrit travelled beyond India to
Burma, Indo-China and other places
like Indonesia alsn. As a matter of
fact, the script of Burmese is also a
variation of /Devanagari. Even *t*
Tibetan secript is practical®

nagarl. As g feeder J=- ’

1112
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said, Sanskrit has permeated through
all the regional languages of India.

My friend has already given some
views of the top men of our country.
He has quoted the statements of our
Prime Minister. I shall only quote a
few more statements of some top men.
It is not only that there is the lore and
literature of Sanskrit and philosophy
enshrined in Sanskrit, but even some
of the basic principles of the most
important sciences have been enshrin-
ed in Sanskrit, Shri Jawaharlal
Nehru made the statement before the
Sanskrit Commission that Prof. Op-
penheimer, the famous American
atomic scientist, spends considerable
time in reading Sanskrit and Pali. Not
that he thinks that Sanskrit is only
good because there is a great philo-
sophy in it. As a matter of fact, it is
now admitteg that it has contributed
very richly to medicine, mathematics,
astronomy and to other scientific sub-
jects. Shri Jawaharlal Nehru also
said:

“I would personally like as
many Indians as possible to know
Sanskrit, which is the very basis
of our culture.”

What is India if we leave out
Ramayana, Mahabharata anq other
rich literature and wealth contained
in Sanskrit in India? He says, if
anyone wants to have a look into the
rea] soul of India, he must have some
knowledge of Ramayana, and Maha-
bharata and for that purpose, Sanskrit
knowledge is essential. The Ilate-
lamenteq Shri G. B. Pant said that
Sanskrit had given symphony to our
life. Hon. Members of the House
know that Bal Gangadhara Tilak,
Pandit Madan Mohan Malaviya ete.
were great votaries of Sanskrit.
Mahatma Gandhi was also a votary of
Sanskrit. He said that the Gita was
the breath of his life and that if caly
for reading the Gitg people _should
read Sangkrit.

I shal] read out another quotation
from the Report of the Sanskrit Com-
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mission. At page 66 of the report,
we find that:

“The Director of Public Instruc-
tion of Madhya Pradesh, who is
a Christian, told us that he advis-
ed the Anglo-Indian students also
to read Sanskrit. It was necessary
that, as future citizens of India,
they gained an insight into the
mind and the culture of the bulk
of the Indian people. And this,
he added, was possible only
through the study of Sanskrit.”.

This shows the approach of other
communities too. My hon. friend the
Mover has already said that very big
men and the topmost men of our
country are in favour of making San-
skrit as the official language of India.

In this connection, he referred to the .

fact that in the Constituent Assembly,
when an amendment to this effect was
moved by the late Pandit Lakshmi
Kanta Maitra, it was supported by
Shri Naziruddin Ahmad, and a large
number of people, South Indians and
also people from other areas support-
ed the amendment. I should mention
that Dr. Ambedkar, Shri B. V. Keskar,
Shri T. T. Krishnamachari, our pre-
gsent Finance Minister, late Dr. P. Sub-
barayan, Mrs. Durgabai, Shri V. 8.
Muniswami Pillai and many other
Members from Madras and a large
number of Members from West Ben-
gal supported that amendment. I am
putting forward that fact to show that
as a matter of fact, they accepted the
position that Sanskrit had got a unique
position in India and further, if San-
skrit be now accepted as an associate
official language, then much of the
bitterness that is raging in the coun-
try at present would disappear.

I am asking the House to accept this
motion not as a challenge to Hindi,
but to make the acceptance of Hindi
smoother because it will pave the way
for a better atmosphere for acceptance
of Hindi. :

In this connection, I would mention
that practically all the big men, poli-

__1



1241

ticians, the Members of Parliament
the Members of the Union Cabinet,
tht Chief Ministers, Ministers, Gover-
nors and other people, learneq and
great men, were all consulted by the
Sanskrit Commission, and they say
that there was practically unanimity
of views and unanimity of opinion
amongst them about the unique posi-
tion of Sanskrit. This is gathered
from what they had stated before the
commission.

15.58 hrs,

[Mr, DEPUTY-SPEARER in the Chair]

I would now refer to the recom-
mendation of the Sanskrit Commission
themselves in this matter. They say:

“That in view of the cultural
importance and pan-Indian cha-
racter of Sanskrit, and with a
view tp arresting the growth of
fissiparous tendencies and linguis-
tic parochialism, which are at
present threatening the unity of
India (through the agency of
Sanskrit which has, through the
ages, played the role of g great
unifying force in the country),
Sanskrit, which is already onc of
the languages recognised by the
Constitution, should be declared
as an Additional Official Language
(by the side of Hindi and Eng-
lish, for the time being) to be
used for such public purposes as
may be f{casible;”.

I would only mention here that for
thousands of years Sanskrit has been
the national language of India. Shan-
karacharya in olden times and even
recently, Dayanand Saraswati preach-
ed throughout India the Veda through
the medium of Sanskrit. Vivekananda
in many of his discourses, when pan-
dits of the south and the north as-
sembled together, had to speak in
Sanskrit. Sanskrit holds such a unique
and great position in India that :he
Bill, which is a very modest Bill,
should be accepted unopposed.

the
its

In conclusion, I submit that
House should consider whether
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approach is going to be to strangle
the Bill as this stage, to strike it down
or to allow it to be circulaled for
eliciting opinion of the public. For
that purpose, it is only necessary that
a prima facie case is made out. I
would submit that the facts which I
have submitted and the Mover has
submitted make a strong prima facie
case, and I would ask the whole House
to allow the motion that it may be
circulated for the purpose of eliciting
opinion.
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16 hrs.

Mr. Deputy-Speaker: There are a
very large number of Members wish-

ing to speak. We will give 67
ninutes to each hon. Member.
Shri Hari Vishnu Kamath: What

is the time allotted?
Mr. Deputy-Speaker; 2 hours,

Shri D. C. Sharma (Gurdaspur):
My name may also be put down n
the list.

Shri Warior: I support the Motion
of Shri C. K. Bhattacharyya to circu-
late the Bill for eliciting opinion
thereon. This is a very important
subject. 1 hope the Mover did not
bring the Motion forward to avoid the

vital issuc of what should be the
national language of India or the
State language of India.

Shri Hari Vishnu Kamath: And
then to withdraw it, later.

Shri Warior: That apart.

This is an important issue. This has

been stated by the Sanskrit Commis-
sion itself. There is g large consensus
of opinion in the country saying that
Sanskrit should be made the national
language precisely because they are
pacifists who do not want to fight for
any particular language, especially
that language which is suggested at
present as the national language of
India. For instance, people coming
from Bengal cannot say that Bengali
should be made the national language;

\
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at the same time, they do not relish
very much—naturally; I do not say
unnaturally—Hindi being foisteq upon
them. So as a wia medig they sug-
gest that Sanskrit be made the natioral
language.

I do not agree with this very much
because that is a suggestion which is
dangerous to the unity of India—the
suggestion to make Sanskrit the natio-
nal language of India. First of all,
to our misfortune, Sanskrit had actu-
ally stagnated after some time to be
a living language of the people. San-
skrit itself means ‘refined’. The re-
fining is done of some crude. So the
crude was the real language of the

people. Some refined people wanted
a refined language. That was made
Sanskrit. So Sanskrit is not an ori-

ginal language as such.

Shri Raghunath Singh
Who said? ?

Shri Warior: I am told so by pan-
dits. I do not know.

(Varanasi):

Shri Raghunath Singh: Here is a
pandit from Kashi saying it is an ori-
gina! language.

Shri Shamlal Saraf
Kashmir) :

(Jammu and
Pandits in Kashmir . . .

Shri Hari Vishnu Kamath:
are pandits in Kerala and
also.

There
Kashmir

Shri Warior: There are higher
pandits than the pandit from Kashi.

Even the Kashi pandits realised the
importance of Sanskrit only
Maxmueller from Germany came over
to India. I am told by vedanta pandits
that there is no mention of Sanskrit
as a bhasha. Bhasha means language.

"But Sanskrit is not.mentioned in the
four vedas.

Dr. M, 8. Aney (Nagpur): The
language was there.
Shri Warior: After Sanskrit be-

came a vehicle of communication it
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remained only between the upper
strata, cspecially the male strata of
the population. In the dramas of
Kalidasa, Bhasa and others, they speak
of Prakrit as the language for ‘the
womenfolk and vidhushakas, while
Sanskrit is refined language, for re-
fincd people. I do not say we are not
refined. The old concept was that
womenfolk were not refined. 1 do
not accept that. They were using Pra-
krit which was the crude or raw
material for Sanskrit, from which pan-
dits who had much erudition, learning
and versatility, refined Sanskrit.

Shri Hari Vishnu Kamath: In their
refinery.

Shri Warior: So, Sanskrit could not
be made the speaking language of
the ordinary people. Not only that.
In course of time, they adopied more
instrumentg of living, more utensils,
more implements, more such things,
and those things do not find any re-
presentation in Sanskrit.

Dr. M, S. Aney: Who says that?

Shri Warior: 1 am saying that.
The revered Member has the right to
oppose it and give his point of view.
But thi= is a fact of which I have been
told by very learr~d pandils of San-
skrit.

Shri Raghunath Singh: Wrongly
informed.

Shri Warior: Even with all these
limitations, 1 think that this subject
will arouse much academic interest at
least among the en'ightened people,
and as such it will be worthwhile, it
will not be futile in my opinion, to
have it circulated and get the consi-
dered opinion of at least the upper-
:n)st strata in our society.

Dr, ' Sarojini Mahishi (Dharwar
North): The Bill before us is to fur-
ther amend the Constitution of India,
and iInclude Sanskrit as one of the
officia]l languages.
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English was allowed to continue for
a periog of 15 ycars from the com-
mencement of the Constitulion, with
greater uvpportunity being given 1o
Hindi for its develvpment. After a
period of ten years from the com-
mencement of the Constitution, the
article was to be read as if the words
“or in English” were omitted, but we
have seen that the life of English has
also been extended. Along with Eng-
lish and Hindi which are now our
official languages and have proved to
be a source of much controversy, San-
skrit can also be added and accepted
as ap official language. I do welcome
this Bi!l, and the hon. Member has
rightly brought this Bill at this par-
ticular moment when there is so much
of harangue in the House about the
official language.

Right from the beginning of the
Constituent Assembly, time and again
a move has been made to make San-
skrit one of the officia] languages of
India. Of course, it is very difficult
for even pandits—I am not referring
to the pandits who may have advis-
ed my hon. friend in the Opposition,
but those who are genuine pandits—
to find out the origin of Sanskrit.
Whether it came along  with  the
Aryans, or developed in the Indus
valley or the Mohanjadaro valley it
is very difficult to say. Even the
Ramayana and Maha Bharata, which,
according to certain pandits, depict
the conflict that arose between the
Aryans and the Dravidians, are writ-
ten in Sanskrit, and they are consi-
dered the highest classics of India.
The Ramayana starts with the “-erse:

A7 frure wfavat @wra: qeadt: o0
I WA AARTRAT: TTAAEAT : |

That shows that, even transgressing
all canons and rules of poetry and
other things, Sanskrit had risen to
such heights that for expressing the
highest emotions and feelings, it was
the only language that was considered
fit, and on the banks of the river
Tamsa, Valmiki was Inspired to use

(Amendment) 1246
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this Janguage and wrote hijs classical
work. That Sanskrit was a great
language can be seen from the litera-
ture available in that language. My
friend on the Opposition spoke that
women, servants and other low class
people were using or speaking Prakrit
language because it was supposed that
they couid not pronounce the sanskrit
words properly. In Mrichakatika, of
Sudraka it said: ’

e @ gepa gstd 7 gsE FUfq

We do not agree with it. That is a
different thing. The learned people
used to speak in that language; it was
the court language. That was the
language of the people also. But that
was not patronised. Upto Shankara,
Ramanuja and Madhava's period all
these intellectual discourses were
written in Sanskrit only, In due
course, because of geographical dis-
tances and communication difficulties,
people could not pronounce the words
correclly and a number of Prakrit
languages developed from Sanskrit
and from them again, Hindi, Gujarati,
Bengali, Chattisgari and all those
other languages. I do not agree with
my hon. friend who said that the

Dravidian grammar and  Sanskrit
grammar are alike. That belongs to
a different group; sanskrit language

belongs to the Indo-European group
If all the languages of the world had
been classified by experts by philolo-
gists, they will say that Sanskrit
belongs to the Indo-European group
a'ong with German, French and such
other Janguages. Wo find that for
“Pitr” in Sanskrit, they say in German
Peter and in French also the game;
for “Mathr”, they say Mater. So.
there is such similarity; we all owe
our grandeur, history, culture and
magnanimity and nobility of our life
in India to that language . .

Mr. Deputy-Speaker: The hon.
Member’s time is up.
Dr, Sarojini Mahishi: I hope you

will give me a few more minutes.
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All that nobility and magnanimity
has been enshrined in the finest Sans-
krit language. That was called
“Girvan Veni” the language of Gods.
I do not know whether any of the
Gods were speaking at {hat time in
that language. The pandits of the
south and the north entered into
certain discourses in that language.
That was the language recognised by
the whole of India. If T may quote
a few words, the grealest scholar,
well known scholar, Dandin comes
from South. There are so many poets
and one of the great poets is a lady,
Vijayanka,

“mriEr afy

TFAT

dar yfeq g ria 2 qrwaT FofE-
=g n”

They are from Karnataka, coming

from the southern region. It says

that there are only two or three poets

to whom we can bow down and offer
our obeisance and not tp others.

TAIIIAYIT9q-

“wRisqy Afram dae gfag
FEHFATATIT: |

FAT a9+ FTITEEN AG5ET2 11

Only to these people, Valmiki, Vyasa
and others we bow down and not to
any other. This was the scho.arship
of that great lady. In that language,
they can say things in small sutras,
in aphorisms. You will kindly excuse
me if ] quote a sentence like that. In
fact things which take whole sentences
to explain or pages and pages to ex-
plain, could be put down in 1wo
words; it will contain a lot of mean-
ing and a number of commentaries are
written upon that. I shall quote one
sentence of Bana which is a descrip-
tion of hunting; the whole hag been
done in one sentence.

“orFEr q FAEEERTTEA
qUIAAfgAeTaAdd  GeEniy,
wAETEREAfafE g
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Fr,
Tt

faqewmwaadsngars-

YA RAtGA s,
frsfed, weaweg s-aia
Sarta, SmTiaE  wTaats, g
H§a4E € wgq g
FATEA- tafTegawd 1"

It is only one sentence. So also, in
just two words the meaning can be
compressed in such a way that a num-
ber of commentaries can be written
upon them,

"Z41 3t Y wegaw gEads”

“§q FAIAT] FMW: FEAARAGTT
wata:”

Panini says that a great incongruity
can be brought out by the use of
these words. In this way, Sanskrit
language is such thal it possesses a
very rich vocabulary and a power of
expression wherein all  sciences, all
arts, the whole of history, indeed
everything, can be expressed. There-
fore, I say that this is a great langu-
age which should be studied. But
then the students of Sanskrit do not
study Amara Kosha. Amara Kosha
is never learnt by them, because there
is now a simplified method of wviszual
instruction. I do not know what can
be studied or seen in that. The stu-
dents are trying to learn Algebra in
an casy-chair and Gceometry in the
examination hall. They do not go in
for Amara Kosha or other great
literature.

Therefore, in order to understand
the spirit of our Indian culture, our
highest literature, our great heritage,
it is necessary that we shall have to
give a proper place for Sanskrit not
only in the examination hall, only
for study at the honours class, but in
our offices, in our society, in our
politics and in our life as a whole. g

it asmqre fag (Fmr) o gTems
wEem, § it SuawTa WETEd #Y
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gl mnyarz 3 g fr SR g
gaT fast @ qew § war (& s
Wt fraaw v § far 3 =g wega &
IUEF §, ITAT qg AOE & 1 gAET
AT F qRAEH W § A WA
TN F O A=A 2

) faafaanfad”

qu A1 @ g o7 & S a9 qG
Far | gafar st wzEed ot oo
WEATE T AT A A | qF A 2 9A
ST 8 A1 7 AT F g fF A Ay
a3t fe7 58 w3 | 7 a9 =T 9f1
g = o o a9 % fRoww dvea
F1 TEw 3T W FEFT & At @
STAT FTH T |

% W wiE F75d & 6 oag s m
gt g1 g 1 @ e g a5
gs &1 fom A 7 e B, fow wamw
% 33 &, fow qam & awmaor g, faw
Faw ¥ sofqag &, &8 gudr  TE
CAE e A T R et B 1
g1 & oA T oFER
&1 geme A gerAt £ w e F faer
¢ FAAT §, A T T HTTEY 4@,
ST AR Z1 6T 41, GF wrE FTH
gt & f& aoT | w3 § F97 999 |
T A far 9T ) W g9 T &l
FIATEN § | AT ATA AT Tl Tal
Far a1 {57 T8 AT TS TET HIT AT
It ARAfAT WTTRT FAAT | AR
g ¥ § A %4 g 5 - " o
a1 1AM ad fE fam W § T|iw
1 grew faar 4i

“geg @Al qAifA seRegaT-

gt

af qrqerend aqt 7 fafaqar 17

forw wTaT 7 IF s9Rw R ar fF Ao
FaTT R OF af@T @, g4 7 WA

F1 T g, foaw W § wwEm o
§ gwew faur, fudz fag T oWk
geE 7 g famm e gowr &
fF :

“or w1 gRqtq g9 w49 7fg ofwmfy,
aeaTg A qorvanfy @ 9 ¥ grewfa

IRT ZH AGAT ITH FHT WIGT GATET |
YA AT TAT 7EL &1 GFT a1 A1 A5)
CAUUI I 1 ot B O - 1
are quT fig w23 &, o fF FreEr
g %t 41, fa=r fon s owwar @,
A1 §EIT FT WSHETH AT HFT
agi Tas a1 fEar S T )

M w9 ¥ A3 @sz a4 & f
form stam & 5 7w e g g E
39 FWASAT A FEOX F A “zeeq”
feg & : a7, arga @3 d 0 fow
wart 7 €z, fg7 Gz &1 a0 @1 TRw
fear &, o 7 42, fg# T2 &1 50 Ak
g g=a7 & faar gf &1 & diw
T aewE &, =T TAM KT g7 ITHAT
TG g | WY aEE qead @) fower
vaer & 1 g\ faq o 71 faw 2
w7 fF &I F @ oY a4 08 2, 37
99 F AN T, T8 €, AUOATOT & HEAY
off 77 72 &, A ®i€ Aoy w48 2 fF
oI g, F4T9 A9 7 1 | HAAT 774,
foasr gaI  Fe9T & MF F15 geIeT
AR, 99 & &g @y 1 wod wiar
¥ g {qas! gEatad aydea a7y §
T AUA A wafaw g7 oawy §
qUAT AR qeAT T4 wfgardi #r
EW gESfrE amawd FEy 2, dfe
X gbfds g9 F1 Tem gW ofiaw
i w¢ § a1 oo fean v wq
g AT | TH 99 8 gHT g sty
ast wft i, sEa fogwnt a1 weas
¥ A @ | gATY A & g &y
atg quft WX gare 7 @ g A
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[ momiw fag]
WA A Fgl ardqr wez G F
FHI6 GATC TN A AL AZN G 1 aqvar
WS HF AET | AT AT ZIAT & AT
AT A AHIERAT 17T & | Fal HIT
qAg 4 FACAT A A A qTAT WeF
T & | gArI WAA F WY "Il
ZieqT’ & faq #1€ W A 31 az
FEAT B -

frasarg sqar qafin gafa adid

laz Fgar & 5 fas 3= & 4dr afes
sifr wra &1 g9 foar %1 gtz & a7
g

ar & gz faor a1 & faq ot |o=
T AZTA4 AN B 43T 93T {ATFAR
& § A fAagT SO w9q g2 AqAr
ot & fif 397 g A1 394 fesw AR
T fae &1 TETHIT FL | WL I
& a4t UF & fF 39 90 T 7 |91 T
o Taet §9 geafa § o fEw
T | |

Shri Sachindra Chaudhurj (Ghatal):
Sir, 1 have got a very short time at
my disposal. I cannot make a learned
speech about the history of Sanskrit
or whether Sanskrit came first and
Prakrit after or Prakrit came first and
Sanskrit after. But I welcome the
proposal made by my esteemed
friend, Shri Bhattacharyya for this
reason that 1 feel that Sanskrit has a
merit which is beyond the merit of ali
the current languages today in India,
which entitles it to be considered as
a national language.

Much of what I want to say has
already been said. What should be
the criteria in modern times for any
language to occupy the position of
national language? Firstly, it must
have itg origin in the country. Sans-
krit has that. In fact, as suggested by
practically everyone of my friends,
Sanskrit is the mother of all langu-

ages. It should not have any conflict
with other languages. What question
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15 there of conflict between mother and
daughter? Everybody accepts that
Sanskrit is suitable. It ig not that
Sanskrit comes into the arena for the
puwrpose of disputing the position of
Hindi. That is not the idea,

Let us consider what Sanskrit can
do. If this language is used for the
purpuse of every-day business and
conversation, one has got to see whe-
ther it meetg the requirements. For
that my suggestion is that Sanskrit is
a language which by its very con-
struction and grammar is capable of
absorbing into itself and expressing
any new idea or novel jdea which
comes in. I do not think—although I
am no pundit and I have not been
advised by a pundit—I would be
wrong in saying that there are certain
astrological books still extant which
are written in Sanskrit which are
still read and understood. Sanskrit
has never eschewed the journey into
it of other languages or other notions.
In fact, it has always absorbed words
from other languages. If we accept
it today for our purposes, there is
absolutely no reason why that process
should not go on and why we should
not take into it words from other
languages and distil it through the
means of Sanskrit grammar. That
can be done.

It is certainly a matter of congra-
tulation for us that this language
raises no dispute between one region
and another which a regional language
may do. It certainly has the other
virtue tha! it does not try to claim
excellence over any particular lan-
guage.

The position to day is that we have
had to keep English alive because no
particular language, not even Hindi,
has that universality or universal
acceptance in the country, which
would make it useful to every citizen
of the country. Sanskrit is capable of
that because there is no resistence to
it from anywhere. There hag been
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learning of Sanskrit even in the remo-
test of villages in the country. You
will find a few men in every village
in India—I make bold to say this
because I am saying this from per-
sona| experience after having travel-
led all over India—who can speak
Sanskrit and who can express them-
selves in Sanskrit—it may not be
classical Sanskrit, it may not be
learned Sanskrit but it will be enough
to understand a person from any part
and enough to express one's thoughts
to make a conversation possible.

The English language claims to be
a language which is of universal
appeal, which opens the door to the
west.  The door to the west was
opened by the Sanskrit language as
has been demonstrated by Shri Bhtta-
charyya, because the first glimmering
of culture of India travelled to the
west through the Sanskrit language
and its study. Therefore, it is evident
that it is capable not only of opening
but keeping open that window which
lets in western light and takes our
light to the west.

If these are good reasons, that this
language is capable of being brought
to life again and if it has been sleep-
ing it has only been sleeping and not
died, if it is also true that other
countries have taken interest in this
language and learned people in other
countries have studied the language
sufficiently to converse with learned
people in our country, why should
this proposal be not accepted? If
these are not good reasons for this
language being included along with
Hindi in our Constitution as a
national language, I cannot think of
any better reason, and 1 challenge
that this House cannot think of any
better reason.

There is only one other thing that
1 want to bring to the notice of this
House. A certain amount of doubt
has been raised as to whether Sanskrit
is a dead language or the language is
alive. ] am not going 2000 years
back. I have told you that today the
language is studied. The language is

AGRAHAYANA 1, 1885 (SAKA)

(Amendment)

Bill
capable of rendering any thought. In
support of that, if 1 may introduce a
nole of personal experience, I want to
tell you one instauce. It is not very
vid in terms of time. It is an incj-
dent only about 30 or 35 years back.
There was a gentleman by name
Anund Shastri. He was from the
fmuth, a very learned man, a professox
in Sanskrit of itne Madras Univresity
and later transferred to the Univer-
sity of Calcutta. That gentleman had
one of his books plagiarised. He
wanted to have a copy right. He was
not well versed in English. He spoke
only little Hindi. The only language
in which he conversed with people in
Northern India or even Bengal was
Sanskrit. He came along seeking
somebody who understood simple
Sanskrit. It was my good fortune to
meet him. He wanted to ask whether
the court had jurisdiction or not.
The word “jurisdiction” has been
sought to be translated into modern
Indian languages and 1 am yet to
come across a word which correctly
representg it. The word copy right is
also considered as rather difficult of
translation. This gentleman had no
difficulty in translating it. I do not
know whether I will be wasting the
time of the House and your time, Sir,
if T tell you what he said. What he
said to me was this:

1254

v gaifasem erEfanay
ey wrifroea add
ar Ar ar

Has this court got jurisdiction as to

the territory, as to the subject matter
and as to the amount involved?

[

QTR GAAR ®ed [aTT
amgy gso.fa

AR

[ wish to institute a suit in respect
of—I am translating literally—the
copy right of my book. This is what
he said, simply, clearly and without
any difficulty for me, who does not
claim to be a Sanskrit scholar, in
understanding what he said. It the
language is capable ot rendering
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thoughts which are entirely modern,
which are discussed in modern courts
and the language has been used in the
past for expressing every kind of
scientific thought, is it a language to
be eschewed? Is it a language to be
denied the place which it pre-emi-
nently deserves, in fact a language
which is enshrined in our Constitution
earlier? Is it a language which has
got to be denied its chance of recog-
nition by the country as an official
language? It is not a question of
whether it should or should not get
into the Constitution. That is a very
moderate suggestion or submission
made by my esteemed friend, Shri
Bhattacharyya. If I have taken up
your time, I apologise, but I think the
occasion demanded that something
shculd be said by somebody who doe:
not claim to be a Sanskrit scholar and
who has got every admiration for the

English language.

16.31 hrs.
CRASH OF I.AF. HELICOPTER

The Minister of Defence (Shri ¥, B.
Chavan): Mr. Deputy-Speaker, with
great sorrow, I rise to inform the
House that an Alouette helicopter
belonging to the Indian Air Force
crashed near Poonch this morning.
According to the information avail-
able, the following passengers were
killed in the tragic accident:

Lt. Gen. Daulat Singh, G.0.C. in
C. Western Command,
1t. Gen. Bikram Singh, Corps
Commander.
Major General N. D. Nanawati,
MC.
Brigadier Sri Ram Oberoi, MC.
Air Vice-Marshal E. W. Pinto,
Air Officer Commanding-in-
Chief, Western Command.
Flight Lt. S. S. Sodhi.
In the death of these officers, our
defence forces have !ost. ?rery distin-
guished, able and promising leaders.
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I.AF. Helicopter 1256
The cause of the
investigation.

Sir, particularly in the death of Lit.
Gen. Gaulat Singh and Lt. Gen.
Bikram Singh, the Western Command
has lost very able leadership. The
work they did during the last opera-
tions in Ladakh will remain a tribute
to their military leadership.

Air Vice Marshal E. W. Pinto, who
did excellent work in the last exer-
cises, was with us only two days
before to explain to us the details of
the air exercises when the Finance
Minister and myself flew to Patiala.
Sir, he was one of the most able air
officers that our Air Force had, and
the other two officers, whose namesg I
have just mentioned, had both of
them very distinguished military
career and won Military Crosses in the
last war. Really speaking, in their
death we have received a very severe
blow to our military officers’ cadre
and their leadership.

1 think this hon, House, and Gov-
ernment particularly, share in the loss
sustained by the families and I would
suggest that, as a tribute to their
mcmory, possibly the House may
stand adjourned.

Mr, Deputy-Speaker: It is a great
tragedy. I join the Defence Minister
in expressing the deep sense of sorrow
of this House in the death of these
gallant officers. 1 also express sym-
pathy to the families of the bereaved
on behalf of the House. They were
very efficient officers and we lost them
when we needed them most. I hope
the House will stand in silence for a
short while to express its sorrow.

crash is wunder

“'« Members then stood in silence for
a short while,

As a mark of
the House

Mr. Deputy-Speaker:
respect to the deceased,
stands adjourned,

16.35 hrs.

The Lok Sabha adjourned till Eleven
of the Clock on Monday, November
ber 25, 1963/Agrahayana 4, 1883
(Saka).



